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Letter Nou: UKPCB/HO/Gen-183-793/2024/163 Date: 0 5.09.2024

BY E-MAIL

To
The Registrar General
Hon’ble National Green Tribunal
Principal Bench, New Delhi
Email: judicial-ngt@gov.in

Sub.: Inspection Report in the matter of Original Application No. 627 of 2024
titled as “Gopal Chandra Vanwassi Versus Uttarakhand Pollution Control

Board” - reg.

Sir,

Kindly refer to the order dated 29.05.2024 passed by the Hon’ble National
Green Tribunal in the matter of 627 of 2024 titled as “Gopal Chandra Vanwassi
Versus Uttarakhand Pollution Control Board”. In Compliance of order passed by
the Hon'ble NGT, inspection of M/S Abhyuday Stone Crusher, Village
Tharali/Kulsari, District Chamoli was carried out by officials of Regional Office,
Uttarakhand Pollution Control Board, Dehradun on 05.08.2024. Copy of Inspection

Report is enclosed.

You are requested to kindly take Inspection Report into record and place before
the Hon’ble Tribunal for kind consideration please.
Encl.: As above.

Sincerely Yours’

_/

(Dr. Parag Madhukar Dhakate)
Member Secretary
JA_
Copy to: Following for kind information and necessary action please.

1. Shri Mukesh Verma, Advocate & Counsel for Uttarakhand Pollution
Control Board, Dehradun.

2. Additional Secretary, Department of Environment Conservation & Climate
Change, Government of Uttarakhand, Dehradun.

3. Regional Officer, UKPCB, Regional Office, Dehradun.
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Comprehensive report of M/s Abhyuday Stone Crusher, Village Sunala,Tehsil-Tharali,

Distt. Chamoli Garhwal

Hon’ble NGT Has ordered in the OA no. 627/2024, Gopal Chand Vanwassi v/s
Uttarakhand pollution control Board on dated 29-5-2024 as para

5 Respondent No.l1 is directed to file a comprehensive report indicating the
compliance of norms by respondent No. 3- Stone crusher unit and also the
truthfulness of the allegations which have been made in the letter petition

which have been noted above.

In compliance of above direction UKPCB has directed to Regional Officer vide letter No.
UKPCB/HO/Gen-183-793/2024/616 Dated 29-7-2024 for inspection of questioned stone
crusher and submit comprehensive report indicating compliance norms. Regional office has
conducted inspection on Dated 5-8-2024. Report is as below:

1. Name of Stone Crusher/Screening M/s Abhyuday Stone Crusher, Village-
Plant Sunala, Tehsil-Tharali, Distt. Chamoli
Garhwal
- Date of License 14-12-2016 and renewed on 24-9-2021
3. Period of License 10 year

4, Site Details

Khasra no- 555, 556M, 557, 56 1M, 562M,
Village Sunala, The. Tharali

5. Area (Ha) 0.132 Hectare
6. Location/GPS Reading Lat.- 30.089167 Log.- 79.474957
7. Land Status Private
(Revenue/Private/Forest/Govt.
Land)
8. Distance from the following (Stone Crusher Policy 2015): At the time of permission
Minimum Distace Actual Distance
Required
A. Government Forest: 10 meter 100
B. River (Perennial): Zero 32 meter E
C. River (Non Perennial): Zero NA
D. Public Worship Place: 25 meter 2.5 km
E . Educational Institute/Hospital 50 meter 2.5KM
Nursing Home:
F. Settlement 50 meter 200 meter
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9. Industry/Unit Category “Orange”
(Red/Orange/Green)

10. | Industry/Unit Capacity (MT/Day) 20 TPH

11. | Total Operational Period in a 8 to 10 hr per day
week

12. | Machinery and Equipment Jaw crusher, rotavator, pulvirizer, conveyor
engaged Installed

13. | Source of Electricity and Load Connection obtained from UPCL
Capacity

14. | Total Manpower/Labor Engaged 15 B

16. | Water usage/Day and Source Domestic-1 KLD- Jal sanstahn

Industrial-96 KLD- Pinder river

18. | Whether Environment Clearance Not Applicable
granted
(if yes thendate)

20. Date of CTO granted 2.05.2022 for the operation of Stone Grits )

6000 MT/Month
21. | Validity date of CTO Up to 31.03.2027
24. | Any other site specific details Crusher located on Karnprayag-Gwaldam
Road on the Bak of Pinder river, A tributary
of River Alakananda

Inspection Note/Observations

During inspection observation in respect to pollution control measures under Environment
(Protection) Act1986.

sl R

along the road.
6. Well-developed green belt along the periphery. (Photographs Enclosed)

W

Unit has provided Wind breaking walls of Gl sheets 12 ft around the periphery.
Construction of the metaled roads within the premises.

Crusher unit and conveyor belt covered with Gl sheet.

Water Sprinklers installed on dust generating points.

Regular cleaning and wetting of the ground with in the premises, sprinklers installed

e
-



7. Monitoring of ambient air conducted, The suspended particulate matter found within
norms (Report Enclosed)

8. Noise level monitored, noise intensity found 70dB within limits of industrial zone
(Report Enclosed)

9. Stone crusher has installed Treatment plant of 96 KLD capacity for RBM wash water,
out let sample collected, report found within norms (Report Enclosed)

10. Unit is discharging treated water into River Pinder.

As above unit is complying conditions of EP rules and CCA provisions and established as per
Stone crusher policy 2015 provisions. Report is submitted for further necessary action Please.

] * \‘-__
(Deep Bhatt) (Ravinger Pundir) (Dr. R.K Chaturvedi)

Monitoring Assistant Scientific Assistant Regional Officer
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UEPPCH
REGIONAL OFFICE
;‘;;‘:—_‘ Uttarakhand Pollution Control Board
] E-115, Nehru Colony, Dehra Dun (Uttarakhand)
i Web - www.ueppeb.uk gov.in, F-mail : reueppcba gmail.com
UKPCR/ROD/Con/CH-68/2022-23/15 5 — [ (4 Date: 62[05[ 004 5

REGD. POST
To,

M/s Abhyuday Uttarakhand
Vill. Sunala, Tehsil Tharali
Distt. Chamoli.

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA
(Consolidated Consent & authorization) (Renewal) under Section-25 of the “Water (Prevention &
Control of Pollution) Act, 1974” and wunder Section-21 of the “Air (Prevention & Control of
Pollution) Act, 1981 and Authorization under “Rule-6(2) of the “Hazardous and other Waste

(Management and Transboundary Movement) Rules, 2016" notified under “Environment
(Protection) Act, 1986 as applicable (1o be referred hercinafter as Water Act, Air Act and HW
Rules respectively).

Application No. 1938089 Dated : 10.12.2021 i
CCA is hereby granted to M/s Abhyuday Uttarakhand located at Vill. Sunala, Tchsil Tharali, Distt.
Chamoli subject to the provisions of the Water Act, Air Act and HW Rules and the orders that may
be made further and subject to following terms and conditions :-

1. This CCA is granted up to 31.03.2027 and valid for manufacturing of following products with

Capital Investment / Net Assets Values ' 268.50 Lakhs:-
S. No. Last CCA ‘ Present CCA (Renewal)
Product Quantity Product Quantity
1 Stone Grits 6000 MT/Month Stone Grits 6000 MT/Month

2. Specific Conditions under Water Act:
(i) The daily quantity of effluent discharge (KLD) :-

Last CCA Present CCA (Renewal)
| Trade Effluent Nil. Nil. &
| Sewage 0.5 KLD (0.5 KLD |

(ii) Trade effluent treatment and disposal - Nil.
(iii) Sewage Treatment and Disposal: The domestic waste water generated should be
treated and disposed as per norms.
3. Conditions under Air Act :-
(i), The applicant shall use following fuel and install a comprehensive control system consisting of
control equipment as is required with reference to generation of emissions and operate and
maintain the same continuously so as to achieve the level of pollutants to the following

standards
S. Stack attached with Stack Type of Fuel Emission Emission
No height Fuel Quantity Control standards not
(M) KLD/MTD Equipment to exceed
I. | D.G. Set (125 KVA) 80 [ HSD . Acoustic - |
J Enclosure |
l Ambient Air Quantity ‘
Abhyuday Uttarakhand, Chamoli -1-
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Suspended Particulate Matter Not to Exceed

600pg/M3 j
(SPM)

In case of stoppage of functioning of air pollution control equipment, production has to be stopped

immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.

(i) Noise from the D.G. Set and other source(s) should be controlled by providing an agoustic
enclosure as is required for meeting the ambient noise standards for night and day time as

prescribed for respective arcas/zones (Industrial, Commercial, Residential, Silence) which are
as follows :-

' Standards | Industrial Area

Commercial Area | Residential Area Silence Zone
for Noise | Day Night Day Night Day Night Day | Night
level in | time time time time time time time time
db(A) Leq i 70 65 55 55 45 50 40

Day time : from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

4. Conditions under HW Rules ‘-
(1) Number of authorization and date of issue :

(i) The Factory Manager of M/s Abhyuday Uttarakhand is hereby granted an authorization to
operate a facility for collection and storage of Hazardous wastes.

(i) The authorization is granted to operate a facility for generation, collection and storage of
hazardous wastes within factory premises for following category of wastes.

S.No. Category Quantity of Waste for | Mode of Disposal
(Schedule-1 & which anthorization is
Schedule-11) being issued (MTA)
1 ‘\ Schedule 1 - 5.1 L 0.010 MT Store in MS Drum,
Recyclable
(iv) The authorization shall be in force for 31.03.2027.

(v) The authorization is subject to the conditions stated below and the such conditions as may be
specified in the rules for the time being in force under Environment (Protection) Act, 1986.

Terms and conditions of authorization:

(i) The authorization shall comply with the provisions of the Environment (Protection) Act, 1986,
and the rules made thereunder.

(ii) The authorization and its renewal shall be produced for inspection at the request of an officer
authorized by the SPCB/PCC. ;

(iii) The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
wastes without obtaining prior permission of the SPCB/PCC.

(iv) Any unauthorized changes in personnel, equipment as working conditions as mentioned in the
application by the person authorized shall constitute a breach of his authorization.

(v) 1t is the duty of the authorized person to take prior permission of the SPCB/PCC to close down
the facility.

(vi) An application for the renewal of an authorization shall be made as laid fiowr] under these rules.
(vii) The unit shall comply with any other conditions specified in the guidelines issued by the MoEF
or CPCB/SPCB from time to time.
5. This CCA is valid for Crushing and Screening Process only.
Compulsory documents to be submitted by the Industry/Unit :-

(i) Annual return in Form-4 and Waste Disposal Manifest in Form-10 under HW Rules and
Third Party Audit Report.

it . : Tnvi Protection) Rules, 1986.
i) Environment Statement in Form-V of Environment ( : i
5‘\iiz) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage

2 i is CCA.
I Unit has to apply for renewal of CCA well in advance of 60 days of expiry of this C

Abhyuday Uttarakhand, Chamoli -2-
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Fepiomul Officer (1)

Copy o0 Member Secretmey, Uit b Pollution Control Bosrdd, Debaddom lor Bed atormaton

Repional Odficer (1)
Anne s

Specific Conditions:

b Dl appstecamt sliall solaoit adited B e sl ol the ait st the ool o © o b Tiome bal year so ot foo salamitted 1y b

applecant condd be wscsed

2. A Solub windtes pencrated Trom the bedastey B o be dhiposed o tanner <o that contastimmation of saelce water bod /gl

water/sofl etc does ol ke gl

Ao The induestey shndd tabe mebespute measanes to contol af poee Trom i awn sonree s i o s amiply with the standasds as vy be

applicable

4. The opphicant shall develop grcen bedt sl the premees
S The indwstry <hall comply with the Haznrdous and Other Wastes (Management and Toamsboundary Movement)

Amendiment Rules, 2006 notibed idor the Tavironment (1% atection) Act, 194G G amended)

G, The idostey shall oy adbere woathe e <pecifie ad pencrl conditions ioued with CCA order. Any viebition of Aipralated
condibtons may attract bepal action ador the provioaons of Water Act Adr Aet and Lavieanment (1% otection) Act and Rules
e therennde

T. The lll"ll'.!l) <l erane all safety measures and <linh oeleptal « peviaicnl sasessment by the « ompetent athonty

K. The mndatey stuated veachy the Baver Ganga and s tedmtanies Dol eosre the teeatiment facilities sl dispasal arpangenient i

such o way <o that no waste waler by dischisiped o water <team o water bodie:
9. Uit shall strictly comply with the provisions af the The Pablic Liability Isurance Act, 1990 ay amended and Males
made there under and shall submit copies of Tsurance Policies G0 any) (o the Board Offices regulaly,
10, Ehere should be no efflvent discharpe outside the unit premises,
11, The stone combang oot shall enmvore sl measures for pollation contenl as specified under the Eavironment (Fratection)
Act, 198G and ey made there under, so thint amdaent abe quality not exceed to peescribied it st sy Gme,
12, The Stone € vushimg Units/Sereening Plants/Mabile Stone © cosher /™M Tabile Soreenbog Plants/T0o8 Alin Plants/Weady Vi
Flants shall strictly follow the ttarakbaond Stone Croshilng Vndts/Soreening Plants/Mobile Stone Crashes /M olile
Sereeming Plantsa/Hot Miv Phants/Ready Min Flants Anogya Nt 2021 o nmended time to time), pramulgnted by the

State Governmenl,
13, This consent bs validd for Croshing and Sceeening only, I sny change in process, product, capacity, unit st lie

ohtatned fresh € TEA OF as per Act,
14, This COA valid for erashing of vaw material (River Bed Materials) obtained from legitimate sonrces only,

15, The unit shall not operate during night hoves as defined wnder Noise Rules- 2000,

16, The COA s valid for domestic efinent only, Tndustrial efluent should not be generated.

17, The unit shall ensure to submit complinnce report along with ambicnt air quality report in every 6 months |

14, Unit shalt ensure to control air quality followed by regalar spray water in premises and link road,

19. Unit should comply as per the measures given in E(') Rule- 1986 as amended thme to time,

20, Unit should have ol the valid permissions from the State Government and the concerning departments,

20, Unit should not operate withont permission from Government (Anugya) and should have all the valid permissions fram
the concerming departments,

22.This COA issued in accordance with the license piven by the District Magistrate vide no. 2117/tene Cranher
ren/IKH/2021 Dated, 24092021 ot any stage , i the said permission is suspended/Cancelled, this CCA will be deemed
cancelled.

23, This Consent is being issued as per the letter issued by Seeretary Government of Uttarakhand vide letter no, 159081
A-TZO21/244)2019 dated 1509-2021 subject 1o the final adjudication of the writ petition (P1L) 2122009 before
Haon'ble High Court of Uttarakband (Trilok Chand Vs State of Uttarakhand).

Abhyuday Uttarakhand, Chamoli -3-
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y \ - Competent .\Il”hll!l_\ reserves the gl to C]li!ﬂgu’ﬂi“t“f_\’a’ild(l any time any condition of this

%, N/ COA

} , © 8, Uit bas 0 "‘“"l_‘l.‘ _““1' the other general conditions as annexed herewith. Non compliance of
= any provision of this CCA and provisions of the Water Act, Air Act and HW Rules will results

in legal action under the aforesaid Acts and Rules.

egional Officer (1/e)

Copy to: Member Seeretary, Uttarakhand Pollution Control Board, Dehradun for kind information

please,

Regional Officer (1/c)
Annexure

Speeific Conditions:

L. Ihe applicant shall submit audited balance sheet of the unit at the end of each financial year so that fee submitied by the
apphicant couhd be assessed '

2. A Solid wastes genented from the ddustry has to be disposed in manner so that contamination of surface water bodies/ground

watersotl ete. does not tahe place

The industry shall take adequate measures to control of noise from its own source so as 1o comply with the standards as may be

applicable. :

4. The applicant shall develop green belt within the premises

S, The industry shall comply with the Hazardous and Other Wastes (Management and Transhoundary Movement)
Amendment Rules, 2016 notificd under the Enviconment (Protection) Act, 1986 (as amended).

6. The industry shall strictly adhere with the speeific and general conditions issued with CCA order. Any violation of stipulated
conditions may attract legal action under the provisions of Water Aet, Air Act and Eny ironment (Protection) Act and Rules
made thereunder.

7. The industry shall ensure all safety measures and shall undertake periodical assessment by the competent authority.

8. The industry situated nearby the River Ganga and its tributaries shall ensure the treatment facilities and disposal arr.:mgcmcm in
such a way so that no waste water is discharged in water stream or water bodies.

9. Unit shall strictly comply with the provisions of the The Public Liability Insurance Act, 1991 as amended and Rules

made there under and shall submit copies of Insurance Policies (if any) to the Board Offices regularly.

10. There should be no efMluent discharge outside the unit premises.

LL The stone crushing unit shall ensure all measures for pollution control as specified under the Environment (Protection)
Act, 1986 and Rules made there under, so that ambient air quality not exceed to prescribed limit at any time,

12. The Stone Crushing Units/Sereening Plants/Mobile Stone Crusher/Mobile Screening Plants/Hot Mix Plants/Ready Mix
Plants shall strictly follow the Uttarakhand Stone Crushing Units/Screening Plants/Mobile Stone Crusher/Maobile
Screening Plants/Hot Mix Plants/Ready Mix Plants Anugya Nitti- 2021 (as amended fime to time), promulgated by the

State Government,
13, This consent is valid for Crushing and Screening only. If any change in process, product, capacity, unit must be

obtained fresh CTE/COP as per Act.
14. This CCA valid for crushing of raw material (River Bed Materials) obtained from legitimate sources only.

15, The unit shall not operate during night hours as defined under Noise Rules-2000,

16. The CCA is valid for domestic effluent only. Industrial effluent should net be penerated.

17. The unit shall ensure to submit compliance report along with ambient air quality report in every 6 months .
I8. Unit shall ensure to control air quality followed by regular spray water in premises and link road,

19. Unit should comply as per the measures given in E(P) Rule-1986 as amended time to time,

20. Unit should have all the valid permissions from the State Government and the concerning departments,

21, Unit should not operate without permission from Government (Anugya) and should have all the valid permissions from
the concerning departments,

22, This CCA issued in accordance with the license given by the District Magistrate vide no. 2117/stone Crusher
ren/Kh/2021 Dated. 24.09.2021 at any stage , if the said permission is suspended/Cancelled, this CCA will be deemed
cancelled. i

23. This Consent is being issued as per the letter issued by Secretary Government of Uttarakhand vide letter no. 1590/Vil-
A-D2021/9(244)2019 dated 15-09-2021 subject to the final adjudication of the writ petition (PIL) 212/2019 before
Hon’ble High Court of Uttarakhand (Trilok Chand Vs State of Uttarakhand).

Abuday Uttarakhand. Chamoli i
10 Scanned with CamScanner
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File No. PCB-24019/1/2022-PCB-DEPT-PCB (Computer No. 8618)

" 1/106881/2024 :
1/166881/20 Fhawem CENTRAL LABORATORY
T UTTARAKHAND POLLUTION CONTROL BOARD
“‘. 46 — B IT Park, Sahastradhara Road, Dehradun
‘Er:, Email id - clukpeb@:mail.com
k——-—"“—' e i i e i ——— e 2= et e e e T - T
Test Report
Test report no: CL/08/HO/IW/002
Code allotted: UKPCB/CL/08/24/ROD/IW - 02
Name & address of industry: M/s Abhyuday Stone Crusher, Tharali, Sunla, Chamoli
Sampling point: ETP Outlet
Type of sample: : Grab
Sample collected by: Dr. R.K. Chaturvedi (Regional Officer, Dehradun)
" Mr. Ravinder Pundir (Scientific Assistant)
Mr. Dezpendra Bhatt (Monitoring Assistant)
Quantity & Packing: vl
(HDPE/LDPE’P/G/Any Other) HDPE Jerrican
Date of sample collection: 05.08.2024
Date of sample receipt in the laboratory 06.08.2024
Duration of analysis: 06.08.2024 -20.08.2024
! Date of issue of report: 21.08.2024
"S.No. | Parameters | Unit | Results |  TestMethod |
1. pH(@25°C) S . 804 | APHA 24" Edition 4500 H' B:
| L Electrometric Method
: 2. [Total Suspended Solids mg/l | 360 | APHA 24" Edition 2540 C: Total
i e __| Suspended Solids Dried at 103-105°C
™73, | Total Dissolved Solids mg/l | 660 | APHA 24" Edition 2540 D: Total
‘} A LA - Dissolved Solids Dried at 180°C
' 4. Biochemical Oxygen mg/l 3.0 IS 3025 (Part 44): 2023,
.| Demand : i
5. | Chemical Oxygen Demand mg/l 20.0 | IS 3025 (Part 58): 2023,
bbb el LT i
¥ Nf.'ﬂ% A X S tf
AV 7 . v
[’(“,m“" e - Aap
Y, A |
Lab. Assistant Asst. Scientific Officer Environmeiit Engineer
““.‘....Eﬂll Of'ltsl Repor("““""
Note: .
L “The resulty in the Test Report relute valy to the items tested.
2. The Test Report pertalns to the sample us received in lab,
% I‘Irpurt sh'all uot be reproduced without approvul of lubo ofy.
. S thhea'U; Phalet R Gty MBI mssi B yrivripg Biprenpns ASSISTANT, DEPT-PCB on 21/08/2024 01:45 pm

B e
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+91 9911659800, 9305780312, 09958849764

ITS TESTING LABORATORY PRIVATE LIMITED

(An 1SO 900! 2015, ISO 14001:2015 & iSO 45001:2018 Certified Laboratory)
Website: www.itsiab.in, Email: itirclab@gmail.com, info@itslab.in, contact@itslab.in i

TEST REPORT

WASTE WATER REPORT

Report Code: WW-160824-20

ISSUED To:M/S ABHYUDAY UTTARAKHAND.

Issue Date: 20/08/2024

ADDRESS: 001, THARALI, SUNLA, CHAMOLIL UTTARAKHAND-246481

Sample Drawn By

SAMPLING & ANALYSIS DATA

Sample Description ‘ ¢ : ETP-Outlet
Sumple Drawn On : 16/08/2024
Sample Received On _ ;o 16/0872024
Sample Quantity/Packing detail :

Submitted by Customer

2.0 Letter./Sealed Plastic Bottle

Limits as per

CPCH norms p

S R

Analysis Duration == 16/08/2024 10 20/08/2024
i{ RSS90
S. No. | Parameter ; Test Method Results Units
i = R e
1. | pH 1S:3025(Part-11):1983 7.89
2| Toul Suspended Salid 1S:3023(Part-17): 1984 33 T mal
3. | Chemical Oxygen Demand (as O3)  APHA 5220 B:2005 48 Cmed
T4 Biological Oxy gen Demiid (as O 18-3025(Part441:1993 12 mg |
' 3days at 27°0) ' b -
f 5. | Oil& grease | 1S:3025(Par-39):1983  BDL(DL-3.0) © mg

BDL-Below Detection Limit. DE- Detection Limit,
**End of Report™*
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SRINICES EA NS DB L BC IS
$-115, 485 dlal),
AERIGT—248001

REGIONAL OFFICE
Uttarakhand Pollution Control Board
E-115, Nehru Colony,
Dehradun-248001

Ambient Air Quality Monitoring Report

Report No/AAQMR/19/2024-25

1. Name and address of the industry -

2. Date of Monitoring =

3. Monitoring team

M/s Abhyuday Stone Crusher,
Village-Sunala, Tehsil-Tharali, Distt.

Chamoli Garhwal

5.08.2024

Dr. R K Chaturvedi (RO),
Mr. Ravinder Pundir, (S.A). Mr. Dependra

Bhatt , MA.

Ambient Air Quality

Location of Monitoring

Ambient Air

Prescribe Standards

crushing unit

Monitoring Quality Measured | for Ambient Air
Parameters Value Quality as per EP
(ng/m3) Rules 1986
(ng/m3)
Suspended Particular | Within the premises of
Matter stone crusher near jaw 329.30 600

Monitor sst.

Scientific Assistant

P

13

S
Asséng‘

3

Regional officer (1/C)
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. REGIONAL OFFICE
e - Uttarakhand Pollution Control Board
ri"‘ﬁi E-115, Nehru Colony, Dehradun-248001

a\ 1/ 4

UEPPCB

1-

Name of Location

2-Address
3-Date of Monitoring & time
4-Monitored by

NOISE LEVEL MONITORING REPORT

- M/s Abhyuday Stone Crusher

- Village-Sunala, Tehsil-Tharali, Distt. Chamoli Garhwal

. 5.08..2024, Between 1:00PM to 2:00 PM

- Dr. R.K Chaturvedi (RO), Ravinder Pundir (SA), Deependra bhAatt (MA)

Sr.No. | Monitoring Point All Values are in Leq dB
L(min) L(max) Observed Leq
Values (Day
time)
A Stone Crusher Premises. 656 74.8 70.2
Unit in Operation
Standard
Sr.No. Category of Area/Zone Noise Level dB (A)
Day Time | Night Time
i Industrial 75 65
Z. Commercial 65 58 |
3. Residential 55 45 2
4. Silence 50 40
G—
MO%\M 4 %/rﬁm 2\B™
Moni Asst. Scientific Assistant Asstt. Env. Engineer Regional officer (1/C)

14
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PROJECT REPORT

of

EFFLUENT TREATMENT PLANT

at

M/s ABHYUDAY UTTRAKHAND
Vill. Sonala, Tehsil - Tharali
CHAMOLI

Prepared by

ENVIROTECH SERVICES
G - 232, M.G. Road Industrial Area
Ghaziabad
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CONFIDENTIAL

This report shall not be reproduced, copied, loaned directly or
indirectly, nor used for any purpose other than for which it is
specifically furnished without the proper written consent of
M/s Envirotech Services, Ghaziabad.
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FORWARD

With the fast Industrialization and rapid growth of Industry especially
those contributing to different type of pollutional effects eg. gaseous,
liquid, solid, Noise etc. has posed grave disturbance to ecological

balance in developing countries.

The most optimistic indications are general awareness towards such
Environmental Pollution among Industry Owners Govt. agencies and
public at large, and their constructive approach to resolve such
problem right at the start. Industry be it big or small its share in
maintaining ecological balance is equally important, and everyone is
responsible to do its part in a positive way.

M/s Abhyuday Uttarakhand, is fully conscious of its responsibility for
Environmental management. Therefore the company has engaged
M/s Envirotech Services, Ghaziabad, for designing the Effluent
Treatment Plant, at its unit.

This report about the treatment of effluent discharge from
M/s Abhyuday Uttarakhand, Vill. Sonali, Tehsil - Tharali, Chamli U.K.,
has been prepared in response to the reference made by the
promoters. This report discusses in brief the water consumption,
waste water generation & effluent treatment scheme in detail.

For ENVIROTECH SERVICES

"JECH

%
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INTRODUCTION

M/s Abhyuday Uttarakhand, Vill. Sonali, Tehsil - Tharali, Chamli, are
engaged in the production of Crussing Activity.

Considerable quantities of effluents are generated in stone washing,
which require treatment before discharge to the environment, as per
standards laid down by CPCB/UPPCB.

The total discharge rate of wastewater at the full capacity operation
of the process house, has been estimated to be approximately
96.0 KLD.

ETS has designed the ETP based on the Waste water generation
& its Characteristics.

19
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SOURCE OF WASTEWATER
GENERATION & ITS ESTIMATED QUANTITY

This industry would use water in stone washing process. In turn it
contributes waste in suspended and dissolved states. These, if
allowed to pass as such to a drain, river or pond shall exert pollution
load till most of the undesired substances are removed in majority

portion. Thus, effluent from a stone washing.

As such the liquid waste emanating from such Industry need to be
treated appropriately, so as to bring down the pollution load to normal
level. The best method of effluent treatment applicable to this unit is
PHYSICO-CHEMICAL TREATMENT.

The hydraulic load is stated to be 96.0 KLD, which needs treatment
to achieve the stringent norms laid down by U.K.P.C.B. for effluent
discharge.

Generation of total wastewater from the process house has been
estimated on the basis of the working of various machines in the
plant and the quantity of wastewater discharged for each loading
operation.

20
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BASIS OF DESIGN

Effluent discharged from the process house is approx 96.0 KLD

Following Characteristics of the influent are being taken for checking
the design of the existing effluent treatment plant.

Parameters Concentration
Temperature °C 5 - 30
pH 60 - 8.0
7SS mgl/l 800 = 100.0
BOD, mgl/l 80 = 10.0
COD mg/l 150 = 20.0
; -

21
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TREATMENT PROCESS

Effluent with the probable characteristic is being subjected to physico-
chemical.

Waste Discharge from washing process. The influent from sigle
stream is collected in the equalization tank.

Homogeneous Effluent from the Equalization is pumped to the
Aeration Tank.

In the Aeration Tank, pH will be controlled with the help of pH
controller, by the dosing of either Acid or Alkali. Compressed air is
being supplied in reaction tank through a air grid so as to provide
a uniform batch of influent with desired pH level, for the Reaction
tank. Lime and Alum is add in Reaction Tank from the Dosing
Tank, to form the microflocs, Polyelectrolyte also dosing is carried
out to convert the microflocs in macroflocs.

The chemical dosing results in the precipitation which entraps the
silt.

Overflow from Aeration Tank is to the Primary Settling Tank and
Secondary Settling Tank. Here the macroflocs settle down as the
silt.

The overflow from the Secondary Settling Tank is collected in the
Buffer Tank.

Outlet from the Secondary Settling Tank, water will be goe to river.

This silt collected at the bottom of the Primary and Secondary
Settling Tank is taken to the silt drying beds for drying. After drying,
the dried silt cake are removed manually from the silt drying beds.
These cakes are stored in adjacent. From pit the silt cake are use
for land fill.

77z
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OPERATIONS PROCEDURE

Dosing chemicals are to be prepared in the respective
dosing tanks for 8 hours operation at a stretch. Dosing
Chemical will be dosed as per the following concentration

Polyelectrolyte (Granular form)
cationic Type

2 Alum

3 Lime

1.5 ppm
250 ppm
400 ppm

23
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CHARACTERISTICS OF TREATED EFFLUENT, AS LAID
DOWN BY CPCB / UPPCB
PARAMETERS CONCENTRATION
Temperature °C Shall not exceed 5 °C
above the receiving
water Temperature
Colour Unobjectionable
Oil & Grease < 10.0
pH 50 - 9.0
TSS mgl/l < 100.0
TDS mgl/l < 2100.0
BOD, mgl/l < 30.0
COD mgll < 250.0
10
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TECHNICAL SPECIFICATION

l'echnical details of all the units of existing effluent treatment plant,
are given below:

Treatment capacity 100.0 KL per day
(One day working hours = 8.0 hrs.)

Specifications of ETP UNITS

Y. BAR SCREEN
Number of Unit : One
Dimensions : 0.5 x 05 x 0.5 meater
MOC : Brickwork
Duty : All the free floating

matters, fibers etc will be

arrested here.

2. EQUALISATION TANK

Number of Unit : Three

Dimensions : 3.0 0. 505 310 m°

MOC : RCG

Duty : The effluent from dyeing

section in the Plant shall be collected in this underground tank. The
capacity of the this tank is provided to cater for a maximum
discharge occurring in a particular time.

2
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3. AERATION TANK

Number of Unit : One
Dimensions : 25 x 1.25 x 1.25 meter
MOC : MS

Compressed Air is being supplied in this tank alongwith doses aqf
either Lime, Alum and Polyelectrolyte. Addition of these coagulating agentj
is carried out to form microflocs.

Duty : Form microflocs to macroflocs

4. PRIMARY SETTLING TANK

Number of Unit : One

Dimensions d 275 x 2.0 x 3.0 meter
MOC ; MS

Duty : It facilitates settling. Here solids get separated from

liquid and silt formed which is discharged in to S.D.B. and
supernatant from this tank.

5 SECONDARY SETTLING TANK

Number of Unit : One
Dimensions : 275 x 20 x 3.0 meter
MOC it MS

6. SLUDGE DRYING BEDS

Number of Unit : Two
Dimensions : 25 % 125 x 06 m
MOC 2 MS

12
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COST ESTIMATE OF ETP UNITS
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ITEM COST (RS.)

1 Bar Screen One 10,000

2 Equalisation Tank Three 3,00,000

3. Aeration Tank One 50,000

4. Primary Settling Tank One 1,00,000

5 Secondary Settling Tank One 1,00,000

6. Silt Drying Bed Two 50,000

7 Influent Transfer Pump One 50,000

8. Pipe Lines & Valves LS 25,000

9, Electrical Fittings LS 20,000

10 Blower with motor One 30,000
Total 7,35,000/-

13
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OPERATIONAL COST

Operational cost of running the ETP for round the year involve inputs
like man power and power supply for pumping influent, & Chemicals.

'ne annual running cost of the ETP will be approximately
s, 2,40,000/-.

ECH

o

14
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CONCLUSION

Ihe proposed ETP is designed to meet the standards prescribed by
Ministry of Environment & Forests, Govt. of India under Environmental
Protection Act, 1986. Subject to the plant and equipment maintained/
operated by Technical staff in a proper manner, This ETP will
discharge treated gaseous emissions as per the standards laid down
by U.P. Pollution Control Board.

ir

15

29



____Stream Effluent
& 7S\

2]l

i

Aeration Tank Settling Tank Silt Drying
Beds

Equalisation Tanks No 1 to 3

Hydraulic Flow Diagrar

f proposed STP for M/s Abhyudy Uttrakhand, Vill. Sanali, Tehsil - Tharall, Chan

Designed By : M/s Envirotech Services, Ghaziabac

30

2y

Settling Tank

2\



DOVER TECHNOLOGIES

WATER BALANCE
REPORT

FOR ABHYUDAY
UTTARAKHAND

Submitted By:

Dover Technologies

A Compeny by Blue Dover Tech Pvt

New Delhi, INDIA

Date: 22-08-2024

PRASHAN .
TVERMA | ”

31

FM

53 \JS 3&3



SN

W

Vil

TABLE OF CONTENT

LIST OF ANNEXURES

ANNEXURE

ABOUT DOVER

DESIGN BASIS
PROCESS DESCRIPTION
WATER BALANCE
TESTING OF ETP
WATER BALANCE

SITE PHOTOGRAPHS

PRASHA
NT
VERMA

32

Digitally signed
by PRASHANT
VERMA

Date: 2024.08.22
17:25:19 +05'30



39

ANNEXURE-|
ABOUT DOVER

From automobiles to food and retail business; from daily cleaning and washing
to plain drinking, WATER is the No. # 1 resource that we need for sustenance.
For years, we assumed that this resource is not just free, it will also last
forever. We made irresponsible use of it and we now face the prospect of
depletion due to massive-scale mismanagement and pollution caused to
water.

By considering environmental responsibility towards water, Dover
Technologies has forayed into Water, Air, Solid waste, wastewater and
Sewage Water Treatment Plants. Dover Technologies has earned its place in
the market as one of the most trusted, and recommended supplier and
manufacturer of Sewage Treatment Plants, Effluent treatment plant and
Water Treatment Plants. We are an end to end server provider right from
Design, Supplies, Erection, Commissioning and Operations & Maintenance.

We have dedicated all resources to deliver cost effective, reliable and
competitive timely solutions to all our esteemed clients from Industries,
Municipal and almost everywhere.

Dover Technologies have many strategic Alliance to provide broader scope of
services to our prospective clients in the Environmental segment such as

e turnkey services in the water, Air handling, Solid waste &
wastewater collection,

¢ water & wastewater Treatment,

¢ Air handling unit, Cooling air washer, Air filters & Exhaust unit

* water & wastewater plants’ Operation & Maintenance,

* Performance evaluation Report, Environment Compliance,

* Environmental Monitoring & Testing

¢ Skill development training.

» Water consulting

* Laboratory analysis

e Research and adoption of new technologies

33




ANNEXURE-II

ABOUT ABHYUDAY

Abhyuday company was set up.on 1st January 2015 at Village Sonala, Tehsil Tharali of

Chamoli District. Company started with stone crushing in 2018.

Company is headed by Mr Sushil Kr. Goenka and Mr Sunit Mehrotra.

ANNEXURE-II

About Raw Water Utilization inside the Industry

DESIGN BASIS

Abhyuday is utilizing Uttarakhand Jal Nigam water for its water consumption

utilization.

Following are the ways water is been utilized inside the premises.

1. Drinking water
2. Bathing & Kitchen

3. Garden use

Water quality is as per norms since water is been received from Jal Sanstha only.

This water is been used inside premises.

PRASHA Digitally signed

by PRASHANT

NT VERMA
Date: 2024.08.22

VERMA 172622 40530
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WATER BALANCE:
Parameters Unit Value
Total staff Nos 15
Water Utilization per person ki 50
person 2
Calculated Flow per day Ltr 750

ANNEXURE-1II
ABOUT ETP PLANT

Stone crushing washing is done and its untreated water require a ETP plant.

At present ETP plant is running at a capacity of 96 KLD.

Parameters Unit Inlet water quality ?
Waste water Quantity I-_(_LB“W‘;;B-_V**W =oh &
Operating period Hr 8.0
Calculated Flow mi/h| 12.0

INLET QUALITY:

Parameters Unit { Inlet water quality i
Ph i 6.0-8.0 |
Total Suspended Solid, TS5 | mg/l 50-100
BOD . mg/l | 5-10
Chemical Oxygen Demand, COD mg/l | 15-20 ol

Digitally signed by
P RAS HA N PRASHANT VERMA

Date: 2024.08.22
T VERM 17:27:00 +05'30°
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TREATED WATER QUALITY:
A ; Unit L Expected Treated water Quality
Ph 5.0-9.0 e =
Total Suspended Solid, TSS mg/| <100 ! e
BOD mg/l <30
Chemical Oxygen Demand, COD mg/l | <250 o
TDS mg/l | <2100.0

PROCESS DESCRIPTION

The treated water from ETP is propdsed to be utilized for the process and

discarding to near by drain as meeting the norms.

A brief description of the technology and its process details are given below:

» TREATMENT PROCESS FOR EFFLUENT TREATMENT PLANT

PRIMARY TREATMENT:

Bar Screen:

The raw effluent generated from Bisk farm, is coming by gravity and is passed
through the BAR SCREEN CHAMBER wherein the MSEP fabricated inclined Screen is
installed to remove free, floating, coarse suspended solids and removed manually.
After Bar screen chamber, the Effluent wastewater will be collected in the
EQUALIZATION TANK by gravity. The tank will be provided with air grid to avoid

settling of solids and putrefaction of effluent wastewater.

Coagulation-flocculation is a chemical water treatment technique typically applied
prior to sedimentation and filtration (e.g., sand filtration) to enhance the ability of

a treatment process to remove particles.

PRASHA PDigitally signed

by PRASHANT

NT VERMA

Date: 2024.08.22

VERMA 17:27:23 +05'30°
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Coagulation is a process used to neutralize charges and form a gelatinous mass to
trap (or bridge) particles thus forming a mass large enough to settle or be trapped
in the filter. '

Flocculation is gentle stirring or agitation to encourage the particles thus formed to

agglomerate into masses large enough to settle or be filtered from solution.

= : =
Destabilized colloids ‘?é g‘%

Coagulation
Coagulation destabilises the particles’ charges. Coagulants with charges opposite to
those of the suspended solids are added to the water to neutralise the negative

charges on dispersed non-settable solids such as clay and organic substances.

Once the charge is neutralised, the small-suspended particles are capable of sticking
together. The slightly larger particles formed through this process are called
microflocs and are still too small to be visible to the naked eye. A high-energy, rapid-
mix to properly disperse the coagulant and promote particle collisions is needed to
achieve good coagulation and formation of the microflocs. Over-mixing does not

affect coagulation, but insufficient mixing will leave this step incomplete

Flocculation
Following coagulation, flocculation, a gentle mixing stage, increases the particle size

from submicroscopic microfloc to visible suspended particles.

Digitally signed by
PRASHAN PRASHANT VERMA

Date: 2024.08.22
TVERMA 755 0530
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The microflocs are brought into contact with each other through the process of slow
mixing. Collisions of the microfloc particles cause them to bond to produce larger,
visible flocs. The floc size continues to build through additional collisions and
interaction with inorganic polymers formed by the coagulant or with organic

polymers added. Macroflocs are formed.

Coagulation Flocculation

tank tank
(flash mixing) (slow mixing)

SECONDRY TREATMENT:

Settling: The biomass generated will be separated after aeration process, will be
separated in the SECONDARY SETTLING TANK. Settling tank will be provided with
tube settling media and hopper end at bottom. The clear supernatant partially
treated water is flow by gravity and is collected in Filter feed tank.

Supernant wastewater will be the collect in FILTER FEED TANK by gravity.

PRASHA Digitally signed

by PRASHANT

NT VERMA

Date: 2024.08.22

VERMA 1728120530
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ANNEXURE-IV
WATER FLOW DIAGRAM

Strgam Effivent *_}{ F—— ] 1

G ’ Aeration Tank

Equalisation Tarks No 1103

ANNEXURE-V
TESTING OF ETP

The efficiency of the coagulation-flocculation process is dependent on many

variables. For a particular water these may include:

Type of coagulant used
Coagulant dosage
Final pH

Coagulant feed concentration

Type and dosage of chemical additives other than primary coagulant (e.g.

polymers)

Sequence of chemical addition and time lag between dosing points

Intensity and duration of mixing at rapid mix stage
Type of rapid mix device
Velocity gradients applied during flocculation stage

Flocculator retention time

Digitally signed

PRASHAN by PRASHANT
TVERMA Dat:nzoza 08.22

17:28:35 +05'30'
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e Type of stirring device used

e Flocculator geometry.

ANNEXURE-VI
WATER BALANCE

S.No ~Discription Value
1 Raw water utilization per day 750 l/d
0.75 m3/d
2 Waste generation from premisis as per 525 l/d
sewage
0.525 m3/d
3 Effluent generated from stone crushing 96000 1/d
unit
96 KLD

4 Existing constructed ETP capacity 100 KLD

PRASHA Digitally signed
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Pic 1: Preliminary Treatment

Dewal Gwar, Uttarakhand, India
3FQF+W7W, Dewal Gwar, Uttarakhand 246481, India

Lat 30.089128°

- i Long 79.474796°
GOOQ'é § 05/08/24 04:23 PM GMT +05:30
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PIC 2 Storage Tanks
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PIC 3:

Stone Crusher unit

Digitally signed

PRASHAN by PRASHANT
TVERMA gare, 20560622
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t Chamali,UT, India
¥ Almora Baljnath Gwatdam Road, Tharali,
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